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 so  that  those  Members  who  want  to
 participate  can  paitmipate  im  ths
 Why  are  you  making  ii  a  technical
 question?

 MR  SPEAKER  The  decision  i  that
 ihete  will  be  a  cull  ittention  motion
 this  afternoon

 SHRI  VASANT  SATHE  We  do  not
 igree  to  this  call  attention  propos:

 tion
 MR  SPEAKER

 igree
 ‘Semi  VASANT  SATYE  The:  we

 will  walk  out
 THE  MINISTER  OF  RAILWAYS

 (PROF  MADHU  DANDA\VATT)  ९४४
 walk  out  alone?

 If  you  do  not

 2.40  brs,

 SMITH  STANISTREET  AND  COM
 PANY  LIMITED  (ACQUIS:TION
 \ND  TRANSFFR  OF  UNDFRTAK

 INGS)  BILL*

 पेट्रोलियम  तथा  रखा यव  शौर  उ्ंरक
 अमरालय  थें  राज्य  मंत्री  (  थीं  जनेश कर  मिन)
 मैं  थी  हेमवती  लन्दन  ओगणा  की  भोर  से
 प्रस्ताव  करता  हु  कि  लोक  हित  मे  मैसर्स
 स्मिथ  स्टैनीस्ट्रीट  एण्ड  कम्पनी  लिमिटेड
 कलकत्ता  के  अधिकार  हेक  कौर  हित  पर
 दर्जन  शौर  अस्त रण  का  तथा  उसमे
 सम  खित  या  उसके  प्रानुषगिक  विषयों  का
 उप नथ  करने  बाने  विधेयक  को  उुरस्था
 पित  करने  की  गिरापति  ही  जाये  ।

 MR  SPEAKER  The  question  is
 “That  leave  be  granted  to  ntro-

 duce  a  Bill  to  provide  for  im  the
 public  interest  the  acquisition  and
 transfer  of  the  right  title  and  inte
 rest  of  the  undertakings  of  Messrs
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 Smith  Stanistreet  and  Company
 Limited,  Calcutta  and  for  matters
 connected  therewith  or  incidental
 thereto

 The  moteoon  unas  udopted

 at  जनेशंदर  मिथ  में  विधेयक पुर  तथा-
 पि  करता  ह

 STATEMENT  RE  SMITH  STANI-
 STRELI  «  CO  LTD  (ACQUISITION

 AND  TRANSFER  OF  UNDERTAK
 THOS)  CADINANCE

 पेट्रोलियम  तथा  सावन  झोर  दीपक
 सवाल  में  राज्य  मंत्री  ो  जनेश्वर  सि)
 मै  घरों  हेमवती  नन्दन  बहुगुणा  की  झोर  से
 स्मिथ,  स्टे नी स्ट्रीट  पण्ड  कम्पनी  लिमिटेड
 (उपक्रमो  का  दर्जन  कौर  अन्तरण)  भ्र ध्या-

 देश,  977  द्वारा  विधान  बनाये  जाने  के
 कारण  बताने  वाला  एक  भ्याद्यात्मक बीच
 रण  (हिन्दी  तथा  अग्रेज़ी  संस्करण)  सभा
 प्रबल  पर  रखता  हू  ।

 GRESHAM  AND  CRAVEN  OF  INDIA
 (PRIVATE)  LIMITED  (ACQUISI-
 TION  AND  TRANSFER  OF  UNDER-

 TAKINGS)  BYLL*

 MR  SPEAKER  Mr  George  Ferna-
 ndes  hes  sent  me  a  note  that  he  will
 be  in  Rajya  Sabha  Oh}  you  are  al-
 ready  here

 THE  MINISTER  OF  INDUSTRY
 (SHRI  GEORGE  FERNANDES)  I  beg
 to  move  for  leavé  to  imtroduce  a  Bull
 to  provide  for  the  acquwaton  and
 transfer  of  the  undertakings  of  Mes-
 as  Gresham  and  Craven  of  India
 (Private)  Liniited  for  thd  purpose  of
 ensurmg  the’  contmuity  of  production
 of  goodéd  which  are  vital  to  the  needs
 of  the  Railways  anq  of  the  industri-s
 manufacturing  encine=ring  prdéducts
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